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O R D E R 

 
20.08.2019   - There is larger Bench sitting at 2.15 PM.  As such it is not possible 

at present to complete the hearing today.  List the appeal for further hearing 

(Part Heard) on 12th September, 2019. 

 

 

(Justice A.I.S. Cheema) 
Member (Judicial) 

 
 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
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